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Economic cooperation with Pakistan

*265. SHRIMATI SYEDA ANWARA TAIMUR: Will the Minister of
COMMERCEAND INDUSTRY be pleased {o state:

(a) whether Government have proposed to impiement the "Early Harvest
Scheme (EHS)" for economic cooperation with Pakistan,;

(b) if so, the detaits thereof,;

(c) whether representatives of both the countries have recently met to
discuss the possibilities of economic cooperation; and

(d) if s0, the details thereof?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI KAMAL
NATH): (a) to (d) As a part of the Composite Dialogue, a meeting on
‘Economic and Commercial Cooperation with Pakistan was held at
Commerce Secretaries’ leveli on 11-12 August, 2004 in Isiamabad for giving
a positive direction to the economic activities between the two countries.
Then, in the wings of the 4th SAARC Commerce Ministers Meeting in
Isiamabad on 22-23 November, 2004 Commerce Ministers of India and
Pakistan met to discuss a roadmap for promoting trade between the two
countries. Puring this meeting, they agreed to set up a Joint Study Group
(JSG) to be co-chaired by the Commerce Secretaries of the two countries
which, among other inings, would iocok at certain preferentiai trading
arrangementis on goods, services and investments on a fast track basis.
JSG would also discuss the possibility of enhancing economic cooperation
in other areas of mutual interest. The detailed terms of reference of the
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JSG would be finalised after further consuitation betwee;r the sides in its
first meeting likely to be convened shortly.

SHRIMATI SYEDA ANWARA TAIMUR: We are very happy that both
the countries agreed to have 'Early Harvest Scheme' for economic
cooperation, Now, as per the Ministers' eeting in Islamaktad, they have
agreed to set up a Joint Study Group. | would like to know whether it has
been set up, and whether it is functioning. My second supplementary is,
...(Interruptions)... '

MR. DEPUTY CHAIRMAN: First, let the Minister reply to the
first supplementary. After that, you can put your second
supplementary.

SHRI KAMAL NATH: Sir, in the meeting which | had with my colleague,
the Commerce Minister of Pakistan, — | aiso had a meeting with
President Musharraf and with the Prime Minister of Pakistan when he
was here—we took a decision for the first time. Sir, in Isiamabad, the
Commerce Minister of Pakistan and | jointly announced that we would
look at the Economic Cooperation Agreement between india and
Pakistan, and, for that, a Joint Study Group has been formed. At the
moment, it is very premature to have an Early Harvest Programme.
But, our endeavour is to take the efforts forward, if Pakistan is willing
— somehow, there seem to be some roadblocks coming from Pakistan
because, Pakistan has not even given India the MFN status. But the
first step forward was in this recent meeting | had with the Commerce
Minister of Pakistan. We have announced an objective of economic
cooperation agreement with the formation of a Joint Study Group, which
is having its first meeting on the 25th, and | am sure that we will be able .
to move forward in something, which was not moving forward in the
past. -

SHRIMATI SYEDAANWARA TAIMUR: Sir, | think for trade, bank is
- very much essential and it is agreed upon that in the two countries,
on reciprocal basis, banks should be set up. Have you taken
any steps in the direction of setting up banks in the two
countries?
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SHRI KAMAL NATH: Sir, as | said, it is not a question of whether we
have taken any steps. The question is, what will Pakistan agree to. | think
the very fact that we are working towards an economic cooperation
agreement is a step forward in that direction. The Joint Study Group, when
it meets, will be iooking at the issue of goods will be looking at investment,
will be looking at services. Itis not just trade and goods; it is an economic
cooperatior agreement; banks also come into it and we will, obviously,
- pursue this in the Joint Study Group with Pakistan.
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SHRI KAMAL NATH: Sir, | think, very important issues are being treated
casually because THRI 3 S SIS qifsH & |, @ESHT S regional engage-
ment &1 91q §, 379 @ QX fava & ¢ 74w @ T regional trade engagements
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WRITTEN ANSWERS TO STARRED QUESTIONS

Reservation to SCs/STs and Physically Handicapped

*263. SHRI GANDHIAZAD: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) whether the "All India Association for SCs/STs and Physically
Handicapped Peoples Upliftment" has recently brought to the notice of
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